IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 04.04.2025

.|Name of
.|Applicant

Case No.

1 [p PRADHAN 27110/2025(04.04.2025 |[RSA/152/2006 o | c |
2 |P C MOAHNTY  [27111/202504.04.2025 |RSA/152/2006 0 | c
3 |s pasH 27112/202504.04.2025 |[WP(C)/4040/2017 |10 | c |
4 |s pasH 27113/2025/04.04.2025 |[WP(C)/4940/2017 |10 | c |
5 |M R BARIK 27118/2025|04.04.2025 |WPCRL/143/2024 0 | c |
6 |H K MOHANTA  [27120/2025|04.04.2025 |WP(C)/4314/2025 |10 | c |
7 |H K MOHANTA  [27121/2025|04.04.2025 |WP(C)/3668/2025 |10 | c |
'8 |R.K.BARIK 27128/202504.04.2025 |WP(C)/24975/2017 |10 | c |
9 |K C NAYAK 27160/2025/04.04.2025 |WP(C)/8016/2025 |7 | SR
10 |K CHATTERJEE [27161/202504.04.2025 |WP(C)/6811/2025 |7 | SR
11 |B N SARANGI  [27162/202504.04.2025 |WP(C)/6643/2023 |7 | SR
12 |M K MOHANTY  [27164/202504.04.2025 |WP(C)/21727/2011 |7 | SR
13 |A T NAYAK 27167/2025(04.04.2025 |WP(C)/15885/2023 |7 | o
14 |P.K.MOHANTY  [27170/2025|04.04.2025 |[WP(C)/8449/2025 |10 | c |
15 |M MOHAPATRA  |27171/2025]04.04.2025 |WPC (OAC)/1538/2015|7 | o
16 |S.SRHOO 27172/2025/04.04.2025 |[WP(C)/6104/2025 |10 | c |
17 |T.K.MOHANTY  [27190/2025/04.04.2025 |CMP/351/2025 10 | c |
18 |S.K.PATNAIK  [27197/2025|04.04.2025 |CMP/1091/2024 10 | c |
19 |D K2R 27200/2025(04.04.2025 |WA/3397/2024 |7 | o
20 |T R DAS |27201/2025(04.04.2025 |ABLAPL/8809/2024 |10 | c |
21 |S.SRHOO 27202/2025|04.04.2025 |FRO/600/2024 0 | c |
22 |P K LENKA 27206/2025|04.04.2025 |WP(C)/28303/2022 |7 | CH
23 |U CHHOTRAY 127209/2025/04.04.2025 |[WP(C)/6396/2025 |7 | U
24 |P.PARIDA 127211/2025|04.04.2025 |CRLREV/6/2025 0 | c |
25 [SSENISTHA 0 197212/202504.04.2025 WP (C)/7199/2025 10 c

26 |P K MOHANTY  [27215/202504.04.2025 |BLAPL/1287/2025 |7 | CH
27 |P BASTIA 27218/2025(04.04.2025 |CMP/1483/2024 7 gAggéi;gs U

28 |S.P.SAMANTA  [27220/2025|04.04.2025 |CRLMC/1273/2025 |10 | c |
29 |T BAG 27224/202504.04.2025 |WP(C)/16124/2022 |7 | CH
30 |K PARIDA 27230/202504.04.2025 |[WP(C)/6457/2025 |7 | oo
31 |B.MISHRA 27231/2025|04.04.2025 |BLAPL/2763/2024 |10 | c |




32 |c K PANDA 27233/2025|04.04.2025 |LPA/1/2025 |7 | R
‘33 ;gggi; KUMAR ‘27235/2025‘04.04.2025 CONTC/9597/2023 ‘10 ‘ ‘c ‘
34 |B.M.BHUYAN 27236/2025/04.04.2025 |ABLAPL/12590/2024 |10 | c |
35 |B K SWAIN 27238/202504.04.2025 |CONTC/5694/2024 |7 | v
136 |M.SAHOO 127239/2025(04.04.2025 |ABLAPL/12590/2024 [10 | c
37 |DILLIP SAMAL |27241/2025(04.04.2025 [WP(C)/6925/2024 |10 | c |
38 |M.SRHOO 27243/2025/04.04.2025 |ABLAPL/12930/2024 |10 | c
39 |U C DORA 27245/2025|04.04.2025 |ABLAPL/2465/2024 |7 | .
40 g?ﬁggD KUMAR  159246/2025(04.04.2025 |WP(C)/2934/2025 |10 c

41 ?;?;Z;i?iNDA 27249/2025(04.04.2025 WP (C)/8255/2025 |10 c

42 |H K DASH 27252/2025/04.04.2025 |[FAO/333/2003 |7 | U |
43 |n K MOHANTY  |27254/2025]04.04.2025 |CRLA/393/2019 o | c |
44 |y Das |27255/2025(04.04.2025 |WP(C)/11117/2023 |7 | o
45 Eiiigié SEKHAR |59256/2025(04.04.2025 |WP(C)/6469/2025 |10 c

46 |s K MOHANTY  [27259/2025(04.04.2025 |CMP/460/2025 |7 | CH
47 ;igi;ii KUMAR 159260/2025(04.04.2025 |ABLAPL/16640/2021 |10 c

148 |S BARIK 127262/202504.04.2025 |CRLREV/253/2022 |7 6.00,3*6 U |
149 |S BISWAL 27264/202504.04.2025 |[WP(C)/2436/2024 |10 | c
50 |A K BISWAL 27267/2025/04.04.2025 |CONTC/8694/2023 |7 | CH
51 ii?;i?iA KUMAR | 9268/2025(04.04.2025  [wp(C)/8955/2025 |10 c

52 |J.KAMILA 127269/2025(04.04.2025 |ABLAPL/3507/2025 |10 | c |
53 ii?;i?iA KUMAR159270/2025|04.04.2025  [wp(C)/9013/2025 |10 c

54 |s BARIK 127271/2025(04.04.2025 |FA/432/1981 |7 | U |
55 |D NAYAK 127275/2025|04.04.2025 |MATA/3/2012 |7 | U |
56 |H K PANDA 127278/2025(04.04.2025 [WA/89/2015 |7 | U |
‘57 iégiéﬁYKUMAR ‘27279/2025‘04.04.2025 TRP (C) /38/2025 ’10 ‘ ‘c ‘
58 |T MISHRA 127281/2025(04.04.2025 |MACA/461/2020 |7 | U |
59 |s K DASH 127283/2025(04.04.2025 |CRP/21/2024 |7 | U |
60 |S. MOHAPATRA |27285/2025|04.04.2025 |CMP/426/2025 110 | c |
61 |H S PANDA 127291/2025(04.04.2025 |FA/284/1979 |7 | U |
62 |B K KUND 127294/202504.04.2025 |WP(C)/12170/2010 |7 | U |
63 |H. K. MOHANTA |27297/2025|04.04.2025 |WP(C)/7300/2025 |10 | c |
64 |A. PATI 127301/2025(04.04.2025 |[WP(C)/3505/2025 |10 | c |
65 |A.T.NAYAK 127304/2025(04.04.2025 |MATA/4/2024 110 | c |

3.00 ,
66 |B DAS 27312/202504.04.2025 |ABLAPL/2210/2025 |7 g;;ﬁggAD U
COPY
67 |B K KUND 27315/202504.04.2025 |CONTC/9917/2023 |7 | u |




3.00 ,

68 |B DAS 27316/2025|04.04.2025 |ABLAPL/3561/2025 |7 ;;;ﬁggAD c
COPY
69 |SK DASH 127317/2025(04.04.2025 |FAO/638/2020 |7 | v
70 |P K MISHRA 127319/2025(04.04.2025 |[WA/1572/2022 |7 | v
71 |S K PARIDA 27321/202504.04.2025 |CONTC/5563/2024 |7 | v
72 |A.K.NAYAK 127323/2025(04.04.2025 |ABLAPL/3468/2025 |10 | c |
73 |M NAYAK 27324/2025/04.04.2025 |WP(C)/6401/2025 |7 | v
74 |G R PATRA 27325/202504.04.2025 |ABLAPL/12420/2024 |7 | v
75 |G R PATRA 127327/2025(04.04.2025 |MATA/359/2024 |7 | v
76 |B.TRIPATHY 27328/2025|04.04.2025 |ABLAPL/3465/2025 [22.00 | c
77 |P K MISHRA 27329/2025/04.04.2025 |ABLAPL/2507/2025 |7 | S
78 |P K MISHRA 27330/2025|04.04.2025 |ABLAPL/2575/2025 |7 | SR
79 |A T NAYAK 27332/2025|04.04.2025 |MATA/315/2023 |7 | SR
180 |A.K.SAHOO 27333/2025(04.04.2025 |ABLAPL/3462/2025 |10 | c |
81 |A T NAYAK 127334/2025|04.04.2025 |MATA/316/2023 |7 | SR
82 |Y DAS 27339/2025|04.04.2025 |WA/1572/2022 |7 | SR
83 |P BEHERA 27341/202504.04.2025 |WP(C)/31324/2024 |7 | SR
184 |S.SAHOO 127342/2025(04.04.2025 |ABLAPL/3250/2025 |10 | c |
85 |P BEHERA 127343/2025(04.04.2025 |WP(C)/32862/2024 |7 | o
186 |C R NAYAK 27344/202504.04.2025 |[WP(C)/7720/2025 |7 | SR
87 |M ROUT 127345/2025/04.04.2025  |CRLMC/916/2025 |7 | U
88 |A K RATH 27347/2025|04.04.2025 |WP(C)/4196/2025 |7 | u |
89 |K. N. SAHOO  |27358/2025|04.04.2025 |CRLMC/1209/2025 |10 | c |
90 |K. N. SRHOO  |27359/2025|04.04.2025 |CRLMC/1208/2025 |10 | c |
91 |A. K. MISHRA |27362/2025|04.04.2025 |CRLMC/1285/2025 |10 | c |
‘92 ‘éiigg KUMAR ‘27364/2025‘04.04.2025 CRIMC/1300/2025 ‘10 ‘ ‘c ‘
93 |s. C. DAs 127365/2025(04.04.2025 |[WP(C)/9078/2025 |10 | c |
94 |D. P. DASH 127366/2025(04.04.2025 |WP(C)/6334/2025 |10 | c |
95 |A. MOHANTY 127367/2025(04.04.2025 |[WP(C)/9134/2025 |10 | c |
96 |y R 197368/202504.04.2025 WP (C)/9321/2025 |10 c
BHARAT KUMAR
97 |MISHRA, 27370/2025|04.04.2025 |RVWPET/95/2025 10 C
S.P.MISHRA

98 |D. P. DASH 127371/2025(04.04.2025 |CRLA/334/2025 0 | c |
EERNN i 27373/2025|04.04.2025 |CMP/479/2025 10 c

100 [DILLIP SAMAL |27374/2025|04.04.2025 |CMP/476/2025 110 | c |
101 L. D. SAHU 127375/2025(04.04.2025 |[WP(C)/22705/2024 |10 | c |
1102 |S BARIK 127385/2025|04.04.2025 |ABLAPL/3657/2025 |10 | c |
1103 |J KAMILA 127387/2025|04.04.2025 |ABLAPL/3645/2025 |10 | c |
1104 [M.MOHANTY 127388/2025(04.04.2025 |ABLAPL/3420/2025 |10 | c |
1105 |S MALLICK 127389/2025(04.04.2025 |ABLAPL/3638/2025 |10 | c |




106 [A.PATTANAIK  |27390/2025|04.04.2025 |ABLAPL/3532/2025 |10 | c |
107 |DK DEHURY 27391/2025/04.04.2025 |ABLAPL/3625/2025 |10 | c |
1108 |P.BEHERA 27392/2025/04.04.2025 |ABLAPL/3528/2025 |10 | c |
109 |[PK BARIK 27393/2025/04.04.2025 |ABLAPL/3616/2025 |10 | c
110 |[K RASHID 27395/2025/04.04.2025 |ABLAPL/3614/2025 |10 | c |
111 [KHITISH 127396/2025(04.04.2025 |ABLAPL/3566/2025 |10 | c |
112 |J KAMILA 127397/2025(04.04.2025 |ABLAPL/3609/2025 [10 | c |
113 |[SK SUNDARA 27402/2025(04.04.2025 |ABLAPL/3607/2025 |10 | c |
114 |J DEHURY 127404/2025(04.04.2025 |MACA/443/2023 0 | c |
1115 |S.K.SUNDARA  |27406/2025|04.04.2025 |ABLAPL/3555/2025 |10 | c |
1116 |S K SAHOO 127407/2025(04.04.2025 |MACA/443/2023 0 | c |
117 |AK SWAIN 27412/2025/04.04.2025 |ABLAPL/3595/2025 |10 | c |
118 |P.PARIDA 27416/2025/04.04.2025 |ABLAPL/3587/2025 |10 | c |
119 [P K PARIDA 27418/2025|04.04.2025 |MACA/77/2024 0 | c |
1120 |A K BARIK 127419/2025|04.04.2025 |MACA/77/2024 0 | c |
121 |S K SAHOO 27421/2025/04.04.2025 |MACA/17/2025 0 | c |
122 |A.PATTANAIK  [27424/2025|04.04.2025 |ABLAPL/3670/2025 (10 | c
1123 |[S K SAHOO 27426/2025(04.04.2025 |MACA/1075/2023 0 | c |
124 |S K SAHOO 27429/2025/04.04.2025 |MACA/1074/2023 0 | c
1125 [N.K.SEN 27431/2025/04.04.2025 |ABLAPL/3658/2025 (10 | c
126 |S K SAHOO 27432/2025/04.04.2025 |MACA/1076/2023 0 | c
127 |S SWAIN 127440/2025(04.04.2025 |MACA/976/2019 0 | c
128 |G.R.PATRA |27443/2025(04.04.2025 |ABLAPL/3648/2025 |10 | c |
129 [B.N.SAMANTARAY |27444/2025(04.04.2025 |MACA/976/2019 10 | c |
1130 |S K SAHOO 27445/2025/04.04.2025 |MACA/1302/2023 0 | c
131 |S K SAHOO 27446/2025/04.04.2025 |MACA/566/2024 0 | c |
132 |[S K ROUTRAY  |27448/2025|04.04.2025 |CMAPL/88/2025 0 | c
1133 [N MALLICK 27449/2025(04.04.2025 |[CONTC/7460/2024  [10 | c
1134 [N MALLICK 27450/2025(04.04.2025 |CONTC/7455/2024 |10 | c
1135 |S NAYAK 27451/202504.04.2025 |[WP(C)/11517/2022 |10 | c
1136 |R C MUDULI 27452/2025(04.04.2025 |[WP(C)/17779/2024 |10 | c |
137 |[DILLIP SAMAL [27453/2025)04.04.2025 |WP(C)/25670/2024 |10 | c
1138 |S DAS 127455/2025(04.04.2025 |[WP(C)/7916/2025 |10 | c |
139 M R ROUTRAY  [27456/2025|04.04.2025 |WP(C)/6524/2025 |10 | c |
1140 |A K PANDA 27457/2025/04.04.2025 |[WP(C)/5470/2025 |10 | c |
1141 [D K PANDA 27460/202504.04.2025 |[WP(C)/3230/2024 |10 | c |
142 |P PARIDA 127461/2025(04.04.2025 |ABLAPL/3482/2025 |10 | c |
1143 M MOHANTY 27462/2025(04.04.2025 |ABLAPL/3067/2025 |10 | c |
144 |N. MALLICK 27464/202504.04.2025 |[WP(C)/8915/2025 |10 | c |
1145 |D NAYAK 27465/2025(04.04.2025 |ABLAPL/2871/2025 |10 | c |
1146 |S. BISWAL 27466/2025(04.04.2025 |[WP(C)/7769/2025 |10 | c |
1147 |D NAYAK 127467/2025/04.04.2025 |ABLAPL/2755/2025 |10 | c |
148 |P PARIDA 127470/2025(04.04.2025 |ABLAPL/1536/2025 |10 | c |




149 |S DASH 27472/2025/04.04.2025 |WP(C)/2436/2024 |10 | c |
150 |[P PARIDA 27473/2025/04.04.2025 |ABLAPL/3483/2025 |10 | c |
151 [B K PARDHI 27474/2025/04.04.2025 |WP(C)/2436/2024 |10 | c |
1152 [P K JENA 27477/2025/04.04.2025 |ABLAPL/3669/2025 |10 | c
1153 |B.B.DAS 127480/2025(04.04.2025 |ABLAPL/3536/2025 |10 | c |
1154 |S.NAYAK 27482/2025/04.04.2025 |ABLAPL/3537/2025 (10 | c
155 |P.BEHERA 127487/2025(04.04.2025 |ABLAPL/3546/2025 |10 | c |
156 |SK MOHANTY 27489/2025(04.04.2025 |ABLAPL/10614/2024 [10 | c |
1157 |P SAHOO 27491/2025(04.04.2025 |ABLAPL/7030/2024 |10 | c |
1158 MN MOHANTY 127496/2025(04.04.2025 |ABLAPL/14657/2024 |10 | c |
1159 |BK DAS 127497/2025(04.04.2025 |ABLAPL/7810/2024 |10 | c |
160 |J PRADHAN 27498/2025/04.04.2025 |ABLAPL/9267/2024 |10 | c |
1161 |J KAMILA 27499/2025/04.04.2025 |ABLAPL/3417/2025 |10 | c |
162 |SK DAS |27504/2025/04.04.2025 |ABLAPL/3208/2025 |10 | c |
‘163 PP OBNTR KUMAR 27508/2025‘04.04.2025 ABLAPL/3613/2025 ‘10 ‘ ‘c ‘
164 [P PANDA 27509/2025/04.04.2025 |ABLAPL/2350/2025 |10 | c |
1165 |M.R.SAHOO 27510/2025|04.04.2025 |FA/54/1982 |7 | SR
1166 |[SC BISWAL |27512/2025|04.04.2025 |ABLAPL/14506/2024 |10 | c |
1167 |PK ROUTRAY |27514/202504.04.2025 |ABLAPL/3517/2025 |10 | c |
16g [SOHMT FRAVE - 199515/202504.04.2025  |ABLAPL/3601/2025 10 c

1169 |S MOHANTY 27520/2025|04.04.2025 |ABLAPL/12236/2024 |10 | c |
1170 [BB ROUT 27522/2025|04.04.2025 |ABLAPL/14533/2024 |10 | c |
171 S0 SAEAR T 199525/202504.04.2025  |ABLAPL/3585/2025 10 c

1172 [BK PANDA |27526/2025|04.04.2025 |ABLAPL/3562/2025 |10 | c
173 |P BEHERA 27528/2025|04.04.2025 |ABLAPL/14564/2024 |10 | c |
174 |P BEHERA |27529/2025/04.04.2025 |ABLAPL/12894/2024 |10 | c |
1175 |[SUVENDU BARIK [27533/2025)04.04.2025 |ABLAPL/3550/2025 (10 | c
1176 |S SAMAL |27542/2025|04.04.2025 |BLAPL/4313/2024 |10 | c |
177 [P K MOHANTY  |27544/2025|04.04.2025 |BLAPL/9411/2024 |10 | c |
178 |DEBENDRA SWAIN |27549/202504.04.2025 |ABLAPL/13860/2024 |10 | c |
1179 [P N NAYAK 27551/2025(04.04.2025 |ABLAPL/390/2025 |10 | c |
1180 |N SAHOO 27555/2025|04.04.2025 |ABLAPL/7757/2024 |10 | c |
181 |D NAYAK 127567/2025(04.04.2025 |SA/383/1997 0 | c
1182 |J D MUDULI 127568/2025(04.04.2025 |SA/128/1994 0 | c |
1183 |S MOHANTY 127570/2025(04.04.2025 |SA/128/1994 0 | c |
1184 |S PANDA 127571/2025/04.04.2025 |CRP/19/2024 0 | c |
185 |S BEHERA 127573/202504.04.2025 |CRP/16/2023 0 | c |
186 |B SINGH 127574/202504.04.2025 |CRP/16/2023 0 | c |
187 |A. K. BEHERA [27577/2025|04.04.2025 |ABLAPL/3656/2025 |10 | c
188 |D NAYAK 127578/2025/04.04.2025 WP (C)/33083/2022 |10 | c |
‘189 SHAGABAN ‘27581/2025‘04.04.2025 WP (C) /32456/2023 ‘10 ‘ ‘c ‘

BEHERA




190 (ARCAN SHAKTL 157584/2025(04.04.2025  |aBLAPL/3598/2025 |10 c
191 |J D MUDULI 127585/2025/04.04.2025 |[WP(C)/21884/2022 |10 | lc |
192 ANLAN SHAKTL 157586/2025(04.04.2025  |aBLAPL/3655/2025 |10 c
193 [MHDAN SHAKTL 157587/2025(04.04.2025  |ABLAPL/3660/2025 |10 c
194 [P R NAYAK 27588/2025|04.04.2025 |WP(C)/21884/2022 |10 | c |
SANJIB KUMAR
195 | NIADEO 27589/2025(04.04.2025 |ABLAPL/3457/2025 |10 c
HRUDANANDA
196 | nADATRA 27590/2025(04.04.2025 |ABLAPL/3643/2025 |10 c
197 R K DEHURY 27591/2025/04.04.2025 |[WP(C)/12204/2022 |10 | c |
198 |[P K JENA 27592/2025|04.04.2025 |[WP(C)/6135/2025 |10 | c |
SANJIB KUMAR
199 | NIADEG 27593/2025(04.04.2025 |ABLAPL/3551/2025 |10 c
200 K K RATH 27594/2025(04.04.2025 |[WP(C)/4340/2025 |10 | c |
BIJAY KUMAR
201 | oot 27595/2025(04.04.2025 |ABLAPL/3534/2025 |10 c
SANJIB KUMAR
202 | LR 27596/2025(04.04.2025 |ABLAPL/3531/2025 |10 c
SANJIB KUMAR
203 | N IADEG 27597/2025(04.04.2025 |ABLAPL/3530/2025 |10 c
204 |J J PARIDA 27598/2025/04.04.2025 |[WP(C)/3524/2025 |10 | c
SANJIB KUMAR
205 | N IADEG 27599/2025(04.04.2025 |ABLAPL/3524/2025 |10 c
206 |S SAHOO 127600/2025(04.04.2025 |[WP(C)/2554/2022 |10 | c
207 |H. K. PATRA  [27601/2025|04.04.2025 |ABLAPL/3404/2025 (10 | c
208 |[H. K. PATRA  [27602/2025|04.04.2025 |ABLAPL/3385/2025 (10 | c
209 [H. K. PATRA  |27603/2025(04.04.2025 |ABLAPL/3618/2025 |10 | c
210 |[SARAT DASH 27604/2025(04.04.2025 |ABLAPL/3419/2025 [10 | c |
211 R. C. MUDULI |27613/2025]04.04.2025 |WP(C)/9144/2025 |10 | c
3.00,3*3
212 [U. DAS 27616/2025(04.04.2025 |ABLAPL/11168/2024 |10 CAPERLESS
4.00,3%4
213 |S. PANI 27618/2025(04.04.2025 |WP(C)/8746/2025 |10 eAPERLESS |
4.00,3%4
214 |S. PANI 27619/2025/04.04.2025 |WP(C)/8746/2025 |7 APERLESS
215 [R. K. MAHABHOI 27620/2025|04.04.2025 |WP(C)/7514/2024 |10 | c |
4.00 ,
PRAKASH 4*3.00
216 | anpna pasH  |27626/2025/04.04.2025  |ABLAPL/3523/2025 |7 sownLoan Y
COPY
217 |S. DAS 27628/202504.04.2025 |[WP(C)/9265/2025 |10 | c |
218 |S. DAS 127629/2025(04.04.2025 |[WP(C)/9277/2025 |10 | c |
‘219 TR SARRTAL 27630/2025‘04.04.2025 ABLAPL/3332/2025 ‘7 ‘ ‘U ‘
| | | Total 12049




NIC



